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Quizalofop-p-tefuryl

S-lvletolechlor

NIINISTRY OF AGRICULTURE
(Department of Agriculture and Coopcration)

NOTIFICATION
New Deliri, the l5th November.2000

G.S. R 86E(E).-In cxcrcise ofthe powers conferred by sub_clause (ii) of clause (e) of S€crron .j of thc lasec_ticides Act l968 (16 of I968). thc ccntral GovernmenL after co;sullation with the Board, hereb.v includes the rollorvingsubstanccs in the SCHEDLILE to rhe said Act, namely ._
rn thc scliED L;LE 10 the Mid Act relating to the list oflnsecdcides, aftcr the exrsting cn[rcs. the fc]lolvrngentdes shall bc added. namclv:-

''Extract of C! mbopogu Species
Fenpl roximatc

TEE SCHEDULE
lsee section 3(e)]

LIST OF INSECTICIDES

Mo no terpcnes.
Tert-buryl (E)-r-( I,3dmethyl-5-phcnoxv-plrazol-4_y1 mettwlene_
amino-oxy)-p-toluate
Methy N-Oletho-ry._acethyl) -N-(2, 6-xyly1)-D-alaninate.
(*)- l -(3 -chloro-4-( I- t, 2-trifluoro-2-td ouoro mcthoxyethox].) _ phcnyt)-
3-(2. 6-difluoro benzoyl) Urca
(+)- tetra hydrofurfulyl-(R)-2 ({(6-Chloroquinoxa.lin_2_ylo:(}-)=phenoxy)
propionate.
(S) 2-chloro-N- (2-ethyl-6-meth) I phenyl-N- (2-mcrho\.-l mctiyt cthyl)
acetamide '

lF. No. t9-3l2000-pp. ll
P. D, SIIDHAKAR. Jt, Secv.

Metala.\-Yl-m
Novaluron

Note :-Thc lollowing norifications were issued earlicr to amend the SCFIEDULE to the insccticldes Act. 1968 (+5 of
1968), vide number

G.S.R. 9€) dared 9-l-75
G.S R. 823(E) dated 28-9-?6
G.S.R. 200(E) dated 29-3-78
G.S.R. 574(E) dated 06- 10-79
G.S.R. 32@) dated l2-2-80
G S.R. 500@) dated l8-6-95
G.S.R. 839(E) datcd 14-l I -95
G S R 3l(E) dared I5-l-87
G.S R 730(€) dated 30-10-95
G.S R. 10@) <latcd 3-l-96
G S.R 538€) datcd 21-l l -96
G.S R. 621@) dated 27-10-97
G S R. 221(E) dated 26-3-99 arld
C.S R 672(E) darcd 28-9-99
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